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DISCUSSION RE RISE IN FOOD-
GRAIN PRICES—contd

Mr. Deputy-Speaker: We may now
take up further discussion on the
situation ansing out of rise mn food-
grains  prices in the country with
special reference to West Bengal
where levy and price control on rice
has been withdrawn, raised by Dn
Ram Subhag Singh on the 21Ist
August, 1959 Shr1 Barmen was 11
possession of the House

Shri Barman (Cooch-Bihar—Reser
ved—Sch Castes) Sir, yesterday 1
briefly mentioned that so far as the
policy of food admunistration in  the
State of West Bengal 1n the year 1959
18 concerned, the State Government
did not take upon 1itself the whole
responsibility, but they, iIn an advi-
sory character had constituted a
State Advisory Board This Board
was constituted taking i1n 1t all the
important political parties in  that
State Not only that In the sub-
divisional level, they constituted
committees In those committees
also, all the political parties were
associated I may state, at the samc
time, that functions of these com-
mittees and this Board were not con-
fined simply to advisory nature They
were also entrusted with supervisory
powers It will teke a long time if I
want to mention the powers that
have been entrusted to the Board and
the Commttees

Mr Deputy-Speaker I  would
advise him not to go into a detailed
examnation because the time would
not be so much

Sbhri Barman I am not doing that
One or two points need to be men-
tioned because of the fact that the
State Government has been accused
by the oppomtion of mismanaging
purposely the functioning of the food
and levy policy, and the motive that
has been ascribed to it 18 that it has
done so with a pro-hoarder, pro-pro-
fiteer policy In that connectivn, 1
have to mention that I shall not

mention many, but one or two func-
tions that have been entrusted to this
Committee These powers are not
only advisory but are also of a super-
visory character The first 18 invig:-
lation of execution of Government
policies regarding food and relief
The next I will omt The thurd 1s
very important Checking up of anti-
social practices lke smugglng,
hoarding, etc Besides, they will also
advise

The whole object 1n my mentioning
the constitution of this Board and cf
the committees and of thewr mawn
functions 1s because, not m the mamn
resolution, but mainly in the accusa-
tion made on the floor of the House
by Shrimaty Renu Chakravartty, the
State Government has been accused
by her of a pro-hoarder, pro-profiteer
policy My whole submission in this
respect 1s to place before the House
the fact that the policy which was
adopted, that 18, the Levy and Price
control policy that was decided upon,
was decided upon, not by the State
Government alone not by Central
Governments approval alone, but by
all the polhtical parties in Bengal If
that policy had failed through the
mal-administration of the State, cer-
tainly they must fairly and squarely
take upon themselves the whole dis-
credit for that If that policy itself
was such as could not be workable,
in that case, they also must share the
blame for the failure of this policy o
Therefore, 1 have mentioned about
the constitution of this Board, the
committees and their functions

I should briefly mention only one
matter that the House heard yester-
day Regardmg the Price control
policy and this levy policy that was
formulated and adopted by the Gov-
ernment, a question was asked by
the hon Food Minister here The
question was put to Shn Tndib
Kumar Chaudhur: and 1t was “whe-
ther the hon Member objected to the
principle of mmposing controls on
prices and levy Did he or did he not
object” To that Shri Tridib Kumar
Chaudhun: straightforwardly said
“It 1s not a question of our objecting
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to the principle because, as Socinlists,
we accept that principle. The ques-
Gon is of the whole set-up, what you
are going to do, and how you are
going to do it. To that extent, I ac-
cuse this Government in that they
permitted this even knowing that it
would fail. They either impelled
the West Bengal Government or com-
pelled it or were persuaded by i1t to
take up that policy” What I want
to say is that Shri Tridib Kumar
Chaudhuri has steadfastly accepted
responsibility for the introduction of
that policy, but he has not fully ac-
cepted responsibility for accepting a
policy which he knew to be not work-
able, .

1 shall presently come to that
matter. I presume—that has been
my information; but as I was not
associated with the Board at that
time, I cannot vouchsafe for that—
that it is at the instance of the oppo-
sition that the West Bengal Govern-
ment has been persuaded fo accept
this price control and levy policy
Whatever that may be......
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I want now to express my own view
upon the workability or feasibility of
this policy. I want to submit to this
House that this policy was formulat-
ed in such a way that it could not be
worked for a long time, and ultimate-
ly it that policy had to be withdrawn
in the month of June, it was not
titYough mismanagement or due to
failute on the part bf the West Ben-
il Government; the policy was such
tHat it was bound to fail.

1 siall new place a few facts before
the House. If you look at the pro-
duction figures and corresponding
average price obteining in previous

AUGUST 2%, 1859 Rise in Foodgrain Pricess 3850

years, you will ind that it was iz the
year 1958 that the production of rice
in West Bengal fell heavily. In 1859,
1t has further gone down by two lakh
tons. Before that, though the pro-
duction was not so much greater, yet
there were other factors which help-
ed the State ¢0 carry on with a rauch
lesser average price. Shri Tridib
Kumar Chaudhuri wanted to ennsi-
der the figures for three years; 80 I
algo take these three years' figures,
because before that the price did not
rise above Rs. 20 a maund. In 1987,
the production was 43:'84 lakh tons
and the average price was Rs, 22'64.
In 1858, the production was 4v lakh
tons, but the price shot up to Rs. 28'53
per maund. What I want to say s
that there 1s some other factor that
contributed to this abrupt rige n
price Before 1958, though West
Bengal is a permanently chronic de-
ficit State so far as rice 1s concerned-—
and 1t does not practically growv any
wheat—the movement of ric: was not
restricted between State and State,
Orissa bemng a neighbouring swplus
State, it was through ordinary trade
channels thet movement took piace.
the private trade purchased rice 1n
Orissa and took 1t to Wcst Belgal.
Therefore, the price could not rise
above that But 1in 1968, that muve-
ment was controlled and nokody
could take rice from one State to an-
other State. So West Benga: was lef
to fend for herself Of course, the
Central Government came fv our
help To what extent? To the extent
of 2} lakh tons of rice. But as the
j0int statement of Dr. Rcy and
Dr Ghosh has made it clear, ihe re-
quirement of West Bengal 15 at least
53 lakh tons per year. So there 1s a
defiaat of 13 lakh tons, but of which
only 24 lakh tons could be contribut-
ed by the Centre. I am not ot all ac-
cusing the Centre for this Petause the
rice market is tight ouvtside India also
and whatever the Centre could col-
Ject, it had to apportion between
different States. I went with the hon.
Minister to West Bengel at ‘al titne
last yeat and he categorically stuted
that he had to leok after other States
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also. He mentioned U. P, Kerals end
one other Stete perhaps; therefore,
whatever was possible, he would do
to increase the quota. But so far as
wheat was concerned, he said that he
was ready to give as much as was
required. So it was not pcssible for
West Bengal to manage matters
such a way, in the face of this res-
triction of movement of rice from any
other State, as to keep down the
price of rice. Hence it went up to
Rs. 28.53 per maund.

Now, I come to the next point, for
which I do not accuse anyhody else;
I would rather say that it is a defect
in us in West Bengal that we have
not adapted ourselves to wheat. Last
year 1 distinctly remember the hon.
Minister saying that he could give as
much wheat as was required. But
our people do not want to take wheat;
they want ricee. To fill up our de-
ficit, the hon. Minister cannot supply
more than 2} lakh tons.—I think it is
2,58,000 tons.

Shri A. P, Jain: It is 4 lakh tons
Shri Barman: That 1s this year.

Unless the people of West Bengal
take to wheat, it is very difficult
either for the State of West Bengal
or for the Centre in the present con-
text to meet their requirements of
rice. In this connection, I should say,
having some personal contact with
the rural areas, that last year when
there was difficulty with regard to
food, I personally toured the rural
areas. I asked the people ‘Why do
you not take to wheat? They said:
‘In our difficulty, we would take
wheat also; but if the wheat is dis-
tributed from the beginning of the
year, we can conserve a Ssubstantial
portion of our rice for the rest of the
year when rice will not be available
and the price of rice definitely shoots
up. But in the beginning, we are
simply left with rice. We consume
it and when it is exhausted, we are
not used to carry on simply with
wheat’,

So I would suggest, both to the
Centre here as well as to the State
Government, that instead of coming
to sybsidse or supplement the rice
ration with wheat towards the end
of the year or towards the latter part
of the year—the crisis comes every
year at that time—they should
manage things in such a way  that
the poorer section who are the most
hardly hit in the rural areas should
be able to purchase wheat also from
the beginning of the year and supple-
ment their daily rations.

Next, I want to mention about
growers resistance also. It is not
simply because the Centre could not
give enough rice, but we have to re-
member that there was also growers’
regsistance. £ Why was this resistance
there? In my view, it was due to an
unreel price policy. So far as the
growers are concerned, we should
have to change certain notions which
we had formerly.

Mr. Deputy-Speaker: The hon
Member’s time is up.

Shri Barman: I must have some
more time to meet the charge that
has been made from the other side.

Mr. Deputy-Speaker: My difficulty
is that I have to reduce the time to
10 minutes each. I did not interrupt
the hon, Member because I ptomised
him time yesterday. He toock 6
minutes yesterday and has taken 19
minutes today.

Shri Barman: If one single Opposi-
tion Member takes three quarters of
an hour, am 1 expected to reply 1o
him in 10 minutes?

Mr. Deputy-Speaker: If he also
represents one single Group, I would
be glad to give him more time. Any-
way, he might have another five
minutes and not more. The diffculty
is that the discussion is on a subject
in which all States are concerned.
So far we have accommodated 4
Members from West Bengal. Now
there is a demand from every side
that at least one Member from each
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State should be given a chance
because this problem 18 common to

every State If I begin to call one
Member from each State, there
would hardly be any tme left

Therefore, immediately after he con-
cludes, I shall have to reduce the
time-limit for speeches to 10 minutes
He mght take that also into consi-
deration

Shri Barman Anyhow, I shall try
What I want to say 1s that the policy
1tself was defective and 1t could not
be worked The result was that
even from the very beginning when
this control was 1mposed, rice was
selling 1n that State at a much higher
price than the control price So,
theie 1S no question of control at all
from the very beginning The order
was violated before the ink was dry
on the paper on which it was written
The price prevailing at the end of
1958 was more than Rs 28 end with
what imagination could this pohey
be laid down that on the 1Ist of
January the price of rice will come
down to Rs 17 87 Was that feasible
at all? If that was not feasible, 1t
was not a correct policy that was laid
down ‘Therefore, if the West Bengal
Government could not carry out the
policy with any degree of success, it
was not their fault, it was the fault
of all including the Opposition parties
who just lay the blame on the Gov-
ernment and with that as an excuse
are trying to launch direct action 1n
my poor State

There 1s another charge that this
Government failed because of i1ts pro-
hoarder and pro-profiteer policies
For want of time I won't dilate on 1t
But I want to point out just one thing
to this House When rice was selling
at a much higher price than the con-
trolled price who 1s the hoarder or
profiteer who will purchase rice with
the expectation that he can sell it at
a profit® I do not think the hoarders
are so many fools When the Gov-
ernment itself could not procure rice
at the controlled price, how could the
ordinary people, the hoarders, pur-
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chase rice from the agriculturists
who were resisting to sell at a lower
price so that they could sell it subse-
quently at higher prices? That is not
practical So this charge that the
West Bengal Government failed to
carry out the policy because it was a
friend of the hoarders and profiteers
1s nothing but fantastic

Shr:  Sinhasan Singh (Gorakhpur)
Does he think that the cultivators
kept the grains with themselves?

Shri Barman At the end of the
year that 1s 1n December, the price
that was ruling was Hs 28 How can
1t be suddenly possible to reduce the
price t0 Rs 17 8 1n the begmning of
thic year”

Formerly there were big cultiva-
tors from whom Government could
easilv procure rice Now, because of
this imposition of ceiing, there are
very few surplus growers, save and
cxcept 1n the canal areas Those peo-
ple who formerly had to carry on
with half rations—for six months 1n
the year they had to take only one
meal—are certainly taking two meals
a day now Therefore, the statistics
that were drawn up on the supposi-
tion that so much of population
would require so much have to be
changed as they hold good no longer
They have to remodel their policy
because the half-starved people are
consuming a httle more than they
did formerly

Acharya Kripalanf (Sitamarh:)
And the food problem 1is created by
that!

Shri Barman® I do not say
that the food problem 18 created by
that It 1s created because those peo-
ple who had no land before are now
m possession of land Formerly they
had to deliver the whole produce to a
single landlord Now they ere not
delivering to the landlord but are
taking the produce themselves and
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they take two meals a day. I do not
mean all; but many of the people
who have got lands in their posses-
sion do so.

I will finish after mentioning only
one point. Is there any justification
for the Opposition parties to launch
direct action? Dr. Roy in giving a
reply to the charges has asked: Is
that going to grow a single grain
more? They have already launched
upon the picketing of law courts—
the Howreh Court and the Sealdah
court. They want to make the func-
tioning of the judiciary impossible.
They want to take it upon themselves
to find out where the grain is hoard-
ed (Interruptions). It is my idea
that it is because of Kerala that this
movement has been started in West
Bengal; but it is for the West Ben-
gal State to see. ....

Mr. Deputy-Speaker: The two
should be kept separate as they are
geographically so.

Shri Barman: I have kept them
separate. 1 did not deal with that;
but the hon. Member has raised it
(Interruptions). The effect of this
would be that there will be no law
courts. Everybody will take the law
in his own hands and there will be
no court to judge which is right or
which is wrong. That will bring
chaos in the State. The even situa-
tion in the country will be disturbed
by this and it will bring in more
misery than there is now.

Lastly, the West Bengal Govern-
ment has stated that with the coming
in of the euz crop the situation has
alreay eased. Moreover, even at this
time of the year the prices have not
gone higher than they ruled last
year. If there was no justification
last year for launching this direct
action, there is sbsolutely no justifi-
cation for launching upon it today.
I appeal to the Opposition parties
who have launched upon this direct
action to reconsider it.

Mr, Deputy-Speaker: Shri Patel, 1
must repeat my request that hon.

Members would try to finish their re-
marks within 10 minutes, I should
not have the need to ring the bel
again and again.

Shri P. R. Patel (Mehsana): Mr
Deputy-Speaker, Sir, the food prob-
lem has been a difficult problem. It
has given headache to the Food
Ministry for the last 12 years—after
independence and before that also
during war time. As I understand,
except Shri Kidwai nobody had left
the Ministry unscathed. (Inter-
ruptions). The Food Ministry becomes
generally the graveyard even of intel-
ligent persons.

Shri Tyagi (Dehradun): Of politi-
cians.

Shri P. R. Patel: Sir, as the prob-
lem 1s difficult, so also, to handle it
there should be patience. But, what
do we find here? In ‘our country we
find food morchas by political parties;
we find looting of the mandis. We
find stopping of the trains and loot-
ing too. And every attempt is made
to gain more political power through
the food problem. So, the food prob-
lem becomes more complicated than
it is.

I have heard so many political
workers. They speak two things at a
time. When they go to the farmers,
they say: You do not get fair or
reasonable prices and you do not get
even the value of the labour put in.
In the urban areas, they say that the
prices must go down. I hope my
communist friends should not adopt
these tactics. That is what I would
say. The food problem has become &
political problem in our country and
so long as it remains so, it is not going
to be solved, Because of these move-
ments, many times a psychological
scarcity is created. Once there is a
morcha and picketing, a feeling will
be created in the minds of the people
that food will not be available. What
is the result? If every family goes to
the market and buys, let us say, one
maund, one crore of maunds would
be bought away in a day if we take
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our population of 40 creres into
@»cecount, because psychologically a
scarcity is created The first thing
that should be done to solve the pro.
blem 15 to put it above politics and
to create no psychological scarcity in
the country,

Secondly, we have tried to solve the
food problem from the wrong angle
by levy, control], ration and import
We shall never be able to solve this
problem 1n this way for years to come
Levy or control or ration will not
inerease food production On the
contrary, whatever we do on that side
makes the farmer feel that he must
£0 to money crops rather than food
crops I see this 1n my constituency
because I give more of my time to
rural areas with the farmers The
tendency is to shift to money crop
Sometimes, the hon Ministers of the
States gpeak out that they shall be
taxing more the land 1if people
grow money crops on them Nobody
can do it because that is not the pro-
per way, The proper way 1s that we
should approach the cultivators 1
have spoken to the hon Minister and
I ask him sometimes in this House
whether he sees the cultivators when
he goes to the district

8hri A. P Jain: I do

Shri P R. Patel: Does the cultivator
feel that he is one of us” So long
as the cultivators do not feel like that,
there will not be enthusiasm in them
to grow more food We are talking
of so many things for the cultivators
In reality, we do not implement the
promises given to them If you want
more production, you must make the
farmers politically conscious and try
to make them understand that the
nation is theirs and it is for the nation
that they must work and double the
food production We do not do it
“We encourage so many labour unions,
we encourage the Government
Servants’ Union because they come
with a8 weapon of strike while we
discourage the farmers’ unions and
farmers’ organisations The hon
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Manister has not taken care till now
to invite the leaders of the farmery’
unions and talk to them how the
Question could be solved. Will the
Question be solved on the floor of this
Rouse? Will it be solved by having
Tesort to processions, demonstrations
and morchas in urban areas® If you
want to solve the problem, it could be
done only by trusting the farmers and
getting their confidence and making
them politically conscious Today we
are only bribing the farmers. When
Persons who support a group get
Something—that is by way of
bribery—the 1mpression is created
that the political parties come to them
and they give certaih concessions and
loans and subsidy because they want
their votes Such a feeling is bad
for any country 1 would request him
to approach the food problem from
the right angle and not from the
wrong angle

Eerytime we discuss it hers, so
Mmany hon Members have spoken that
the prices must go down and must be
brought down I say let the prices
go up, do not care Instead of con.
trolling the wheat price at Rs 12, do
not control 1t By controlling 1it, dud
we get wheat at Rs 12 In my con-
stituency, 1t 1s sold at Rs 24 or Rs 25
a maund Let 1t be sold at Rs. 24 or
Rs 25 and if this time the farmer
gets Rs 25 per maund, naturally,
he will go to wheat production and
produce more instead of going to
the production of other money
crops That 1s the proper way
But what do we do? We mmport food-
grams and go begging to the foreign
countries and get the worst quality
and pay high prices and then bring
1t here and then subsidise The result
15 that the type of grain imported is
sold at & lower price and the farmer
naturally gets a lower price for his
produce 1n the market. I do not find
any fault with any individual, Any-
body in place of Shri A. P. Jain would
have become discredited ss he has
become today Shri Munshi was here;
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Sbri Liladbhar Kotoki (Nowgong):
Sir, the food problem has been
engaging the attention of the House
for the last severa] years. Heaven
only knows how long we will have to
den]l with this problem. It is not the
question of mere fixing of price policy
The question raises more vital igstues:
production of adequate food in the
country, The Planning Commission
hes more than once laid great
emphasig on this aspect but the pity
ig that we have not been able to
accelerate the progress of agricultural
production in the country. Only last
year, when we discussed the progress
of the Second Plan, this aspect of the
question came before us and various
suggestions were put forward as to
how best we could increase our food
production But from our experience
we find that the results so far achiev-
ed fall far short of the demands
of the country. Our target was to
produce 80 million tons by the end of
the Second Plan but production is
rather on the downward trend. There-
fore, I do not know how we are
going to meet this target. By the end
of 1966, 1 do not know how we are
going to meet the target of 110 million
tons. The solution that has been
suggested in the Plan is that we must
go to the villages, organise the people
in co-operatives so that the wvarious
telps that are advanced by the Gov-
ernment from the Centre and the
States could actually benefit them,
and result in actual increased produc-
tien of foodgrains.

Bir, time will not permit me to
refer to all the refersnces made by

81 1.SD—-8

the Planning Commission and also te
their appraisal. I will seek your
permission, Sir, to refer to a few vital
problems of my State, namely, Assant,

That problem State has got various
problems, but the main problem has
been that of floods and drought.
Only this year we have Io&t 70,000
tons of paddy in terms of rice due to
floods in North Kamrup and Cachar
Districts alone. Loss due to drought
in other areag has not yet been
ascertained, That will be, I think, a
very considerable quartity, The State
requires about 17 lakh tons of rice,
but the production there last year
was only 15 lakh tons. Therefore,
there 15 a shortage of about two lakh
tons. The Central Government has
been giving us rice and wheat as
subsidy to supplement our needs, but
still the total demand is not met.

Then, the price that obtains in the
State in various parts is not the one
which we get from the figures given
by the cheap gram shops or by the
Government source The actual
market price 18 somewhere near about
Rs 30 a maund although the control-
led price 1s about Rs. 20, In areas
which are very remote and backward
in the State, more particularly the
Hills, some tea garden labour areas
and the tribal areas where the cost of
transport is very high, the price is
somewhere near about Rs. 40 a
maund. Therefore, to fix an arbitrary
price will not solve the problem,
unless and until we take good care {0
supply adequate quantity of rice,

Therefore, as I said before, the price
policy is not to be taken in an isolated
way; it will have to be integrated
with the production of foodgrains in
the country. So, the measures that
have been suggested, very rightly,
have to be actually implemented. It
has been stressed over and over again
that in this particular matter of
production of food and other agricul-
tural produce unless and until we
reach the villagers, every farmer’s
family in the country, nothing muck
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can be achieved, and the only agency
to do that is the panchayats and the
co-operatives. If we cannot do that
the question of meeting the demand
of the country in terms of foodgrains
and other agricultural produce will
remain simply a dream, it will remain

only in the Plan and it will not bring,

any result,

I would, therefore, urge upon. the
Government and also the people in
the country to take up this matter as
a national emergency. It has also
been stressed by the Standing Com-
mittee of the National Development
Council last year that we should
launch a national campaign and that
campaign should be to increase our
foodgrains and other agricultural pro-
duce to the utmost.

In doing so, 1 will submit that
instead of bringing in ‘too many
theoretical techniques we should rely
on our own ingenuity. The two
factors that are most urgently needed
are: firstly, to prevent excessive floods
in areas which are affected thereby
and, secondly, to supply regulated
water for irrigation purposes in areas
which are affected by drought. If
these two things can be provided, T
am quite sure the resultant crops
would sustain us for a couple of years
at least. Then, if we  introduce
manures and other scientific methods
of production, I have no doubt in my
mind that we will be surplus in the
matter of foodgrains and we: shall be
able to export.

Sir, I do not want to take much
time of the House. I gincerely believe
that this is a problem which is not as

difficult as it has appeared to be, We

have made it more and more difficuit
by not tackling the problem in the
right way, in the right manner. Once
we do that, this problem will be
solved, solved satisfactorily and in the
best interests of the country.

- Shri Rami Reddy (Cuddapah): Mr.
Deputy-Speaker, Sir, I will confine my
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remarks purely to my State, Andhra
Pradesh, This is a State which ig
surplus in the south. According to
estimates, there are about six lakh.
tons of rice surplus, but it is surpris-
ing as to why the prices in this State
also are rising day by day. To my
mind, Sir, there is only one reason as
to why these prices are going up.

The four southern States of Madras,
Andhra, Mysore and Kerala are con-
stituted into one zone called the
Southern Zone. Therefore, the three
other States of Madras, Mysore and
Kerala also come to my State and
purchase rice. In addition to these
three States, the Centre also is trying
to procure some surplus rice available
there. When so many agencies are
functioning there and are procuring
rice, naturally there is bound to be
friction here and there, complications
here and there and also competition
here and there. Therefore, even
though the producers part with their
rice nd paddy at the time of the
harvest the middle-man is trying to
hoard it here and there.

That is why the State Government
has been requesting for the last two
yvears, I believe, that Andhra Pradesh
State might be constituted into a
separate zone. It has also promised
to supply four lakh tons of rice at the
controlled price to the Centre provid-
ed it is constituted into a separate
zone, If Andhra Pradesh is constitut-
ed into a separate zone the borders
could be sealed off. There are allega-
tions that certain amount of rice and
paddy is smuggled into  Bombay.
Generally, Sir, people take rice to
Mysore so that they can smuggle it
to Bombay.

Shri Sugandhi (Bijapur North):
Why blame Mysore alone? Rice goes
directly to Bombay via Hyderabad.

Shri Rami Reddy: That is exactly
what I am saying. I have no objec-
tion to what the hon. Member is say-
ing. I find no contradiction in that.
I only said that there are serious
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allegations that rice and paddy are
being smuggled into Bombay because
Bombay people are not entitled to
take rice from my State without
permission from the Centre. There-
fore, if my State is constituted into a
separate zone the borders could be
sealed off and smuggling prevented.

Moreover, Madras, one of the four
States in the Southern Zone, has also
been pleading that this should be
done. Though it is a little bit deficit,
the people there are confident that
they will be able to manage with the
neighbouring State, Andhra Pradesh,
and they will be able to make up the
deficit from my State. Mysore also,
I understand, has been pleading for
the splitting up of the Southern Zone.
Kerala was not able to procure as
much rice as it wanted, It was also
depending on the Centre for a very
long time. Therefore, Kerala does
not stand to lose anything; if at all,
it may stand to gain, because it will
be able to demand rice from the
Centre. Andhra Pradesh is prepared
to supply whatever surplus quantity
is available there. Therefore, 1
humbly request the Centre to serious-
ly consider this aspect, because the
only way of bringing down the prices
is the formation of this State into a
separate zone.

Then, in regard to the real solution
for this erisis, in fact, it is only more
and more production. If you want
the cultivators to produce more, I
submit that the Centre should be
prepared to supply the cultivators
their  essential requirements like
fertilisers, tools and equipments etc.
at reasonable prices. The Centre is
not in a position to supply this. Not
even 50 per cent of the demand made
by the Andhra Pradesh State has
been supplied to that State. I do not
know about the other States, but I
have got the information from my
State that the Centre has not been
able to supply even 50 per cent of the
requirements of chemical fertilisers.
Even the other 50 per cent which the
Centre hag allotted is not supplied in

time; it does not reach the cultivator
in time, in the sowing season or in
time to plough the crops. Therefore,
the Andhra Pradesh State is in a very
dissatisfied position with regard to
this matter.

So is the case in regard to iron and
steel. Iron and steel are required
for not only agricultural purposes but
even for irrigation projects, minor,
medium and one or two big projects.
The position in regard to the supply
of iron and steel has been very, very
unsatisfactory during the last two or
three years. For example, the con-
struction or progress in respect of
about 17 projects has not been satis-
factory and is being held up on
account of the shortage of iron and
steel which was promised to be sup-
plied to the State. About 6 1/2 lakh
acres are affected by these projects
and the estimated food production in
these projects is about 3 1/2 lakh tons.
Therefore, on account of the unsatis-
factory supply of iron and steel for
the irrigation projecets, the production
of about 3 1/2 lakh tons of foodgrains
is affected.

I would therefore, humbly suggest
one thing. The Food Ministry may
not be able to look into this matter
pertaining to irrigation and they
might say, “This is not our problem.
This is an irrigation problem”. The
major difficulty in regard to food pro-
duction in our country 1is, there are
several departments looking after
things. For instance, irrigation and
allied things are handled by one
Minister. Food and agriculture are
handled by another Minister. All these
things should be co-ordinated and I
suggest that all these matters should
be handled by a single Minister so
that there could be a better co-ordina-
tion and more production of food
could be secured. Sir, I have nothing
more to add.

WY AIA (FREET) . IUTEAH
WA, A W, AT A T5@T &,
ff qmit ST qTET FX AT R 1 S F
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Shri Malkanty (Dhenkanal): Mr.
Deputy-Speaker, yesterday lstening
to some of the speeches on the food
debate, I was reminded of the most
ancient custom of our society, namely,
human sacrifice. Members might have
known that human sacrifice was asso-
ciated with fertility cult. For more
production human sacrifice was used
to be offered and men were selected
mostly from the ruling houses, The
kings had to be offered as human
sacrifices. If more production is to be
achieved by spilling the blood of the
Food Minister, or whoever he may be,
.I am at one with it. But that only
indicates what amount of uncritical
thought is prevailing over this subject.

Today the fact has to be borne in
mind that the complaint is not against
lesser production, but more prices. In
1955-56, which was a lean year, the
prices tended to be lower than what
they are today. In 1957-58 the pro-
duction was higher than the produc-
tion of 1956-57. In 1958-59 the pro-
duction is still higher than the pro-
duction of 1957-58. Yet, the prices
are tending to rise, almost competing
with the volume of increase in pro-
duction. That is the real crux of the
problem. The crux of the problem is
not increased production; the crux of
the problem is the spiralling increas.
ing prices. To quote only one instance,
take ricee The price of rice has
tended to register, and reached a
record which was never known before.
In 1957-58 the production of rice was
24'9 million tons. In 1958-59 it is
29'7 million tons. But the price of
rice today is much higher than what
§t used t0 De last year.

Similar is the cage of wheat. Of
course the increase in production of
wheat is not in proportion to the
increase in production of rice dut
otill we have got 2 million tons of
increased production of wheat. Even
then, price of wheat is increasing,
notwithstanding all the huge amounts
of foodgraing that we have been
importing from abroed. Therefore, I
would most humbly beg of this House

to separate the two issues, thas is, the
question of food production and the
question of the spiral of increasing
food prices,

I would like to ask in all humility
whether the hon. Food Minister haa
any control over the rise in prices.
Yesterday our hon. colleague, 8Shri
Tyagi, pointed out that only during
war time the volume of money supply
increased and deficit financing
increased because more funds were
diverted towards production of goods
which had no bearing upon the needs
of the consumers. But I tell him that
there is another kind of war going on
today and that war is planning. I
would like this House to consider the
impact of the huge amount of deficit
financing that we have indulged in
and its effect on the food prices. The
Food Enquiry Committee Repart
obliquely hinted at it. I do not know
why they did not take courage in both
their hands to gay that this deficit
financing has resulted in absolute
ruination of our economic life, But I
have got an inkling that this deficit
financing has got a direct bearing on
these increasing food prices and for
that several other fiscal measures have
to be taken. Certain other measures
have to be taken and the blood of the
hon. Food Minister is not going to
save the country from that situation.

Then another thing is that the fact
has to be remembered that for food,
there are two other Union Ministers,
There are two huge Union Ministnas
which are now engaged in the pro-
duction of food, the Ministry of Com-
munity Development and the Ministry
of Agriculture

Shrf Tyagi: Both are suffering from
heart trouble.

Shri Mahanty: That is the unfor-
tunate part of it. But then there are
also the State Governments. Yester-
day, the Chair had ruled and I obey
that ruling that we should not bring
in the States here. Therefore, I am
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not going into that aspect of the ques-
tion. But the fact has to be remem-
bered that a debate on food will be
elusive and will be unreal if we ao
not make any reference to the condi-
tiong prevailing in the States because
it is only the State Governments who
are primarily concerned not only with
mereased production but also with
the distribution of foodgrains.

Mr. Deputy-Speaker: That debate
will be held in the States

Shri Mahanty: Yes, Sir. We also
represent our constituencies in the
States and we also suffer the pangs of
hunger as m#ich as our counter-parts
in the State legislatures.

Mr. Doputy-Speaker: Now, as he
says that because the ruling 1s

Shri Mghanty: I am in your hands.
1 am not going into 1t. But I simply
want to point out that let there be a
kind of dispassionate thinking.
Nobody’s blood 1s going to increase
food production or is going to save
this country from this catastrophe. If
Shri Jain is going to resign because
the prices would decrease thereby, 1
would beg of him to reconsider the
matter

Another important aspect to which
I wanted to draw the attention of the
House is the State trading in food-
grains. A case 1s being sought to be
made that State trading in foodgrains
hag been a failure and, therefore, it
should be abandoned. Luistening to
the speech of our esteemed colleague,
Shri Tyagi—I will be very glad if I
have not understood him correctly—
the impression that I had gathered
was that he 1s not in favour of State
trading in foodgrains and judging
from the response that he got ..

Shri Tyagl: On a point of personal
explanation, Sir. I am in favour.
But I wanted that the machinery

must be complete to control it com-
pletely. I am not for a partial way,

AUGUSY 22, 1688 Rize in Foodgrain Prices

3882

just having State trading partially. 1t
must be com] fleﬁe State trading if at
all we resortto

Shri Mahanty: I am gratetul to
Shri Tyagi for this correction. I did
not understand him correctly, But
judging from the response that he was
getting and the cheers that he was
drawing from quarters which were
against State trading I was led to
believe thag he was speaking against
State trading. State trading has been
a failure, I say that State trading has
been a failure. State trading has
resulted in exploitation of the primary
producers at the coat of the hoarders
and the traders. Time and again, I
have brought it to the notice of the
hon. Food Minister and the bhon.
Prime Minister himself I have no
time at my disposal, otherwise I
would have said from the experience
that we are having in Orissa—a sur-
plus State—how State trading has
functioned. But because State trad-
ing has been a failure, we must make
it a success The fact has to be
borne in mind that there can be no
planning unless we keep the price
line consistent, With the amount of
deficit financing that we are indulging
in on account of the Plan, with the
amount of money supply that 1s
mcreasing n the hands of socicty and
with the tendency to raise the wages
and the rest of it, unless we maintain
a consistent line in prices and supply,
no Plan 1s ever going to be achieved.

It has been said—and again I go to
Shri Tyag: because he said that—4hat
control smackyg of totalitarian coun-
tries But does not planning also
smack of totalitarian countries® May
I know from him which democratic
country had ever planned? Did
England have a Plan® Had America
a2 Plan® Had West Germany a plan?
Had Japan a plan? Had France a
plan? No The concept of planning
emanated from countries which he
may not like. The first five-year plan,
the second five-year plan and a ledec
of five-year plans were
concept of the totalitarian mntriu.
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Placed as we are today, lagging cen-
tures behind the European countries,
we need planning It is an accepted
fact There can be no planning, there
can be no industrial development,
there can be nothing worth while in
thys country unless we basically mamn-
tain a conmstent and fixed price line
But ! say, in all humility, that State
trading has been a falure It has
been a failure and I want to hold the
hon Food Minister wholly and square-
1y responsible for 1t because the work-
g group that the hon Food Minis-
ter had appointed to go into it merely
fiddled with the problem and they did
not even touch the fringe of the
problem There was the Essential
Commodities Act It was a piece of
Jegstation ao the concurrent hist X
was passed by this Legislature and it
was the sacred duty of the hon Food
Minister and the Government of India
to have enquired from time to time
of the States as to how the provisions
of the Essential Commodities Act had
been given effect to I hold and mamn-
tain that if only the hon Food Min-
1ster had been a little more serious, 1if
only the Government of India had
been a little more tough with the
States, this kind of hoarding and dis-
gorging them in the market when
there 1s scarcity to exploit the con-
sumers would not have happened If
we want to find the devils of the
drama, we shall have to turn our eyes
elscwhere We will find plenty of them
mn Calcutta and clsewhere 1 would
lLike to ask Was the Chief Minister
of West Bengal not a member of the
National Development Council> Was
not the Chief Minister of Bihar a
member of the Natioal Development
Council?” Were they not committed,
as members of the National Develop-
ment Counci], to State trading m food-
grains? Are they not members of
the Congress? Was not the Nagpur
Congress commtted morally, spirn-
tually, politically and legally to State
trading in foodgramns? Yet, who had
withdrawn the State trading in food-
grains and with whose consent? I
hold and accuse the hon Umon Min-
ister of Food that whenever West
Bengal wanted anything because of

1tg refugee problem and because of
the huge sore called Caleutta City,
the Union Government like a good
Doy released all the stocks Let the
Whole country die but let Calcutta
Survive. And while the pavements of
Qajcutta are crymng for the blood of
the hoarders, what do we find? We
find a peculiar scene of hoarders like

upati Das and Sons publishing
Agvertisements, flashing in Statesman
and other Calcutta dailies, “We can
Supply any quantity of rice to anyone
that comes forward” 1 have sent
that advertisement to the hon Food
Minister 1 have sent that advertise-
Ment to the hon Prime Minister and
I have never been offered an answer
Yet, how that Pashupatt Das and
Sons, bow hese hoarders s) ronir-
Nhe to be

Shri A. P. Jain You never sent me
that advertisement You sent it to
the hon Prime Mmster only

Shri Mahanty: I sent it to the hon
Prime Mimuster I thought that there
Was some collective Cabinet respon-
Sibihty Whatever that may be, I do
Nht say this 1n a spirit of anger I
Sheak in frustrattion I speak m
ahsolute helplessness For this State
trading n foodgrains, I accuse the
Government They have entrusted 1t
to the very hoarders whose nussion in
hite 15 to thwart 1t

With these words, smce the time at
My disposal 1s very ghort

Mr Deputy-Speaker: There is none

Shri Mahanty: 1 would not like to
take more time of the House But I
Would once again appeal to this House
tq cons der this aspect dispassionate-
ly and once for all make up its mund
that State trading in foodgrams can-
Dot be eschewed under any circum-
stances

weare wo Tae agwm  (SrfiT) -
waafe o, - fawn qcve @ agt
it TwbaarT 4 & ag g0
wigar g e 20 # 1@ ¥40 wrw Tt
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waAeT ¥t o §  foid wfen
Wt § i 99 Y 4E WY Y sy fearar
g g

IR egrET Y :

“In order to produce 110 mil-
lion tons of foodgrans annually
by the end of the Third Plan, the
rate of production increase must
average 82 per cent, per year for
the next 7 years. This rate of
Increase compares with an annual
average of 23 per cent. from
1849-50 to 1958-59 and an
average of 3-2 per cent. from
1952-53 to 1958-59. The task is
overwhelming. The urgency of
an all-out effort 13 obvious. Ade-
qQuate resources must be made
available to accomplish the job"

7g foe g e @ iR R fine
W g frx g a3 fr ag ofcfafr
ATHTL ) oy A ey g€ g oY F ag
a & fd dure g

W A9 @ oA g gy fae
T R 5 3 oo ey ) d g
TR € | TH T A gW W R ANy
¥ o faw £ 2w 9 ovfa & frt v
T fed 1 A 9T e Y ¥ e
FARAA AT FCRET I Fag
faearears ¥ @ & 1 W g wd
T F A F 78 R § TR g A
AT FT @ § FAT W AT g ¢
T N feote & 9a & ot ot wr mar B
@ Rt f 99 ¥ I mm fxar
N AT mTY

“It is clear to us too, that the
urgency of the problem and the
need for clear-cut organisational
adjustments {0 meet it must be
understood at the State level
Unless State officials recognise
the crisis and the need for force~
ful and direct action, the problem
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eannot be solved. We emphasise
that the existing policy conflicts
Batween depurtments, the present
lack of co-ordinated efforts on
food production, and the frequent
failure to provide adequate funds
for agricultural work must be
eliminated.

The organisation problem does
not stop at the State level
Appropriate changes re-directing
efforts at district, block and vil-
lage level! must also occur”

O W ¥ owT gw WA ad
oY prd awEnd gw #i

W & & arq F wf s g
g fe w teve-yo & o fr gard
oght wm qE gk At g A wo.e
fafaom = w1 arir @ oOr o
R e %-% & | 9 fir oo 1 nferdy
I« a7 A 9g arie 4. % fafem
= @ A SR 3 o ¥ sufac 7
W™ oo Y fafamw =7 w1 oToie @
WE | 59 Y § g o) F S
& 99 & fad g ¥ ST FIHTA
& foik 2t @ ¢ afew g B,
W WX ey @ ST wfEd |

JqTW WERY, T WY ¥ =W
fodlE & 391 3¢ # GE ¥ ST AUy
g | wfarR, wfiw & g ot

T FTT NI frw a@ & ot & .

U™ g, ag T aga e wR § 1
TS gATR Ut AT q asT A § )
WA g e ¢ fr ot w1 Sw
IR = far ¥ fard
e fisw g & QAT QT W srEEar
Licil i

“India now gets only one-fifth
to one-fourth ton increase in crop
yields on irrigated lands as com-
pared to non-irrigated lands
Moreover, only about 12 per
cent. of irrigated acreage grows

more than one hrigated crop per
year. Indla cannot afford this
waste of resources. Better water
management is needed. In fact,
India can make greater and more
immediate gains in food produc-
tion by intensifying expenditure
of time and effort on water
management on farms than by
constructing large-scale irrigation
projects which take years to
develop."

W HT W A FF AR W
Y & a@r v e A g X W@ W
TATRE AT AR §, I W s

3 91 g G2 it A AT R

fate & ag it ogr T @ e
WX g8 2T R0 i—

‘*The Third Plan should allocate
substantial funds for technical
assistance to aid cultivators in
making beiter use of availabie
water Provision must also be
made for a more comprehensive

approach with co-ordination of all
relevant departments

Tl 9 7 J@d g AT gw
A WA FW AQ T g A
g $1% 4G gr 1 A T WY ¥ g
o o1z anfowt & 9 @wenm § A
¥ qGA AGAYT GHEA § | TG WHAT
qE AT QT R & 1 AGT X
I qede @i fafags o e
qt ¥t gfr g iSw g WY
faFre T FOA FT G ASAE
W W g 3@ T wf awEs iy
F@® & Afaat ff e g, A @
firw g o s g% & fis s 9f
§ O &1 W AT qEnaT a3 o
foa¥e & ag Wi wgr war § —

“There are places in India
where millions of acres could ber
reclaimed and made productive
by surface drainage at less cost
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and in less time than by develop-
ing new irrigation projects. The
portions of these areas that appeuar
to be most productive and that
have the possibility of 2 10 3
crops a year should be given the
highest priority.”

wofeg & wgm fs N G g
¢ vt w3 & grevee st @ w
a7y w0 AR | A 9qret F A
F T § W g @ fond el &
T st #t T o W
JFTAT F QAT L | FFI T A
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AT Iaw I ad § | ™ aH
A w9 ¥ s | o

T 9 & QR F fr qur=TE
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AT ATEY £, 9T TW WATAT ¥ FH AT
AR AR L 1 I W W
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o% s 7 W wE wEw f
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LR 34

Dr. Krishnaswami (Chingleput):
Mr. Deputy-Speaker, Sir, the House
is indebted to Dr. Ram Subhag Singh,
and Shrn Tyagi, whom I do not see
here, for having thrown some light on
complhcated questions of policy. It is
one of the ironies of the situation that
notwithstanding the appointment of
many committees and experts, we do
not seem to have a clear view of the
problem. The Government for the
past ten years has been advocating
the building up of buffer stocks, an
assuredly immportant matter Almost
every section of pubhc opinion, not
excluding the experts, have supported
this idea Indeed, the experts are
most anxious that it should be done,
for buffer stocks are a sine qua non
for g;iving Government adequate foci-
lities to enter the market and
mmfluence the movement of prices
either upwards or in a downwards,

To my way of thinking, I fee! that
a wrong step was taken sometime in
September last year when the
National Development Council prae-
tically abandoned the idea of build-
ing up buffer stocks and concentrated
on State trading. We decided then to
think that State trading was seme-
thing which could be done without
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really having anything like adequate
buffer stocks, and it took us nearly
two or three months to real'se the
tolly of our ways The Food Minster
1s, of course, not to blame for what
has happened The National Deve-
lopment Council and the Planning
Commussion, that body of ceremomal
wisdom, are there indeed to supei-
vise the deeds and initiate policies of
our Cabinet Ministers and, therefore,
1t 1s rather unfairr to suggest that
blame should be laid on any partiu-
la1 ‘ndividual Cabmet Minister But
1 do thimk that Government as a
whole has to share blame for xhat
has happened

Now, when we staited building up
buffer stocks, one must expect a
natural rise in prices Part of the
(xplanat on for prices being as high
as they were during last year—and,
by and laige 1t will be admitted by
thosc who have given thought to this
que-tion that the prices of cereals arc
da« high as they werc last yea. ind
not lowered down—is the policy of
procurement that we had to embirk
upon and that had to be don¢ a5 a
matter of national necessity

1 do not go into the complicated
problem which has faced We't
Bengal There of course, the admin-
strative machinery had to gam a ce1-
tain amount of momentum, and due to
the fact that fhcr¢ were other civ-
cumstances, the prices of cereals had
also certamnly risen a bit more Pait
of the explanation of that i1s the
administrative lack of expertise Cer-
tamnly from our point of view, there
would have been no cause for undue
alarm or a great deal of pessimisin, if
we could have felt confident that the
rise In prices would be only tem-
porary and that, 1n course of time, we
would be able to bring prices down
Unfortunately, there are not sohd
grounds for hoping that prices will
come down 1n the near future What
15 the explanation? We may be able
to procure about 18 mllion tons or
even 2 nulhion tons of cereals during
the coming six or seven months But
this is not sufficient, n my opinion,

181 LSD.—-7

to bning down the prices. 8o, what
we have done today is merely to pro-
cure not enough to bring down prices;
but at the same time, we have procur-
ed enough to keep up the prices of
cereals That, 1n fact, 13 the heart of
the problem I would wish hon
Members to realise why this has
occurred What 1s 1t that prevents us
from procuring more? Not surely
lack of admmistrative machinery,
because  once the admnstrative
machinery has gamned momentum in
procuring cereals, there 1s nothing to
inhibit 1ts procuring cereals at certain
prices The great bottleneck that is
today facing us 1s inadequate ware-
housing facihities, a point which has
not been stressed in this debate If
the Planning Commussion which con-
centrates on so many matters, :f mem-
bers of the Planning Commission who
talk of fitst things coming first, had
only had a clearer i1dea of priorities—
and 1t 1s one of the strangest com-
mentaries that the Planning Commas-
sion today does not have any i1dea of
priorities—they would certainly have
concentrated more on provid ng an
increase of at least 30 or 40 per cent
in our warehousing facihities Had
this been possible, we would have
procured some 334 million to 4 milhon
tons and that in 1tself would have
been a great advantage, considering
that we would have had in our pos-
session 10-12 per cent of the market
surplus with which we could embark
on pushing down prices, 1f necessary,
or pulling up prices 1f necessary

Now, without having buffer stocks,
as several of my hon {friends have
pointed out, irrespective of the ments
of State trading, we would not be n
a position to control retail prices or
bring them down In fact, it is unfor-
tunate that this aspect of the matter
should not have been taken into
account by members of the Planning
Commussion sufficiently Certamly if
we had more warehousing facihiues,
producers of foodgrains could have
utilised those facilities at nominal
rent to store their grain Also, the
Government would have been in a
position to buy the grain and store 1t
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in these warchouses and thus have in
sita possession sufficient stocks to
influence the course and movement of

prices

Now, there 1s another issue to which
1 should hke to invite the attention
of the House Hon Members have
pointed out that prices of cereals
have been increasing a lot But I do
wish to point that that 1s not the cor-
rect explanation. The prices of
cereals did rise last year becausc the
Government, or rather, the Natonal
Development Council, camec out with
a declaration that irrespective of
whether we had buffer stocks wr no,
Government were gomng to embark on
a policy of State trading Without
having thought clearly ove:r the
administrative imphications of the
policy, they stated it, and that 1 the
reason for increase in the prices cf
cereals But taking by and laige
what has occurred m the country, one
must realise that 1t 1s not the prius
of cereals alone that have ansen but
the prices of non-cereals like puiscs
which have risen more In fact, the
prices of latter have risen more
sharply, and it 1s thig aspect of the
matter which 1s stressed by any
people who have taken part 12 cur-
rent agitations m West Bengal and
also in other areas of the country

Now, as incomes increase, 1t 1s clcar
that there would be a greater incre-
ment of demand for these non-ccreals
like pulses And we have to realise
that this 18 what has occurred In
fact, 1t has increased so sharply that
people have begun to wonder whether
the cost of living is not influenced oy
the rise in prices of non-cereals To
deal with this, we have to immediate-
ly increase the supply of non-cereals,
and that 1s why oné has to devote
mote attention to having mcreased
productivity of our agricultural crops
o that wé might have more land
teserved for some of these non-cereal
crops. With thdt, we might be able
dh incredse the stoe¥s
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The basic problem that faces us is
to have an increase of supplies,
because without that increase of sup-
Plies, 1t would not be possible to
tackle the food problem effectively.
Unfortunately, neither the Planning
Commussion nor the high worthies
who have given some thought to this
Question have ever thought ol reaily
considering what should be done to
Increase supplies

My hon Friend, Shri Tyag, referred
to zonal restrictions I wish only to
Point out that one may justify >uch
restrict ons when imposed only for a
short period The railways may not
bp able to handle the grams, therc-
fore, we might be compelled to have
a sort of zonal restrictions, or we
mght be compelled io impost giains
far a certamn period to feed the Leo-
ple 1n the port tywns and, therefore,
1t may not be possible for us to renl'y
have anything hke free movement.
But even when we draw up zones for
4 short per od, we have to reahse that
76nes should not he formed <o as to
Ciuse too much of a strain m a few
surplus areas In fact, in the southemn
zgne, Kerala acted as a drag and that
Wwas why even Andhra Pradesh and
certain  other States wanted the
Sauthern zone to be broken up Had
We perhaps—I am now putting for-
ward a suggestion which might be
considered to be shghtly academic—
had we perhaps tagged Madhya Pra-
desh on to that zone, 1t might have
Proved easier for us 1n the shot
period to really have met the demand
and have had also a wider market
Which would have benefited us, and
Possibly this agitation about breaking
ub the zorie would not have arisen in
the acute manner in which it did.

But this apart, I want this House to
view this question from a larger angle
and with vision What is the greatest
achievement which stands to our cre-
dit duting the past decade? It is the
athievement of Sdardar Villabhbhal
Patel who realised that we should
have what is known as an integrated
Market of India or rathér a commot
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murket of India And, ;n some res-
pects, his schievement was much
greater than the creation of a com-
mon market for Burope

These ronal restrictions, in my opi-
nion, prevent our obtamning the ad-
vantages of this integration of Indima,
And, 1 do venture to think that unless
we view th s problem only as a tem-
porary thing and think of increasing
supplies and tackling it from a differ-
ent angle we are not going to have
anything tangible achieved

1 do not wish to state anything more
except that I wish to enter a caveat
aga nst the proposition that was ad
vanced by some of my hon friends
that we should have a Price Stabil-
sation Board I think 1t 18 a most
useless proposal Mere multiplication
of agencies 15 not going to bring about
an increase of food or solve the prob
lem of better distribution I think 1if
we tackle these problems on essential
ly well understood administrative
hnes nstead of being concerned with
merely considering these problems
from a very big angle without having
sufficient resources, we would have
done something tangible towards im-
proving the lot of the people and 1n
bringing about much more progress 1n
constructive thinking

Shri Harish Chandra Mathar (Pal1)
Mr Deputy-Speaker, Sir, 1t is really
regrettable and unfortunate that even
after 12 years of independence and
two ambitious Plans food remains our
problem number 1, and we all feel so
concerned and anxious about 1it, a
problem culminating almost in the re
signation of the Food Mimister I do
not think this resignation of the Food
Mimnister will take us any nearer the
solution of the problem As a matter
of fact, what 15 wanted 1s an assess-
ment and re-assessment of the policies
which have been adopted by our Gov-
ernment to solve the food problem
m this country

1 would rather like to draw po.nt-
ed attention to the address delivered
by the Qovernor of the Reserve

Bank only last week He has touch-
ed upon a very vital subject which
has a grest bearmg and relation w
the food problem of this country as
well If we make a really objective
and critical analysig of the situstion
and try to offer certmin constructive
suggestions, the first thing we should
do 1s just to study the problem as
presents 1itself before us today

I have no hesitation 1n saying that
nothing has brought our Government
so much in public contempt as thms
food problem and its administration
1 am not apportioning the blame here
between A, B or C but I say that it
18 high time that we take a serious
note of this bold fact which stares us
n the face Anybody who 15 mn hv-
ing touch with the masses will tell
you that nothing has brought our
Govirnment so much 1n public con-
tempt as our food situation But, 1If
we make a critical analysis of 1t we
will find that 1t 1s not the Food M:
nistet who 18 responsible But the
Food Minister 1s generally wunder-
stood to be responsible for it, among
the masses, for various reasons be
cause 1t 1s the food admunistration
which comes into contact with them

It has been said by almost all
hon Members who have participated
in the debate that it 1s not so much
the availability of food but the prices
which are our headache What are
the factors which are governing these
high prices?” I referred just now to
the address of the Governor of the
Rcserve Bank He has drawn point-
ed attention to the fact that since
independence the internal value of
the rupee has gone down by 29 per
cent If the infernal value of the
rupee has gone down by 28 per cent,
1t will, certainly, be reflected in the
food prices The patent fact i1s that
we are going to release more and
more money and food production
cannot keep pace with the money
that you are going to release Until
and unless our production both im
the agricultural as well as n the in-
dustrial sector keeps pace with the
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money that is released by the Trea-
sury, the food prices cannot possibly
be controlled And, we must take
note of this important factor This
mmportant factor is neither controlled
by the Food Minister nor by State
Governments, 1t 18 a composite policy
matter

He has also pomnted out, and thn
House and the country must take
note of 1t, that if we compare our
food prices with the level of the food
prices which 1s rnising 1n all coun-
tries, all over the world, our country
has done fairly well Our position
does compare favourably with others,
1t is not so bad as m all the coun-
tries during these 11 or 12 years
The food prices have gone up more
parhicularly because they have spent
more and more on developmental
works Various other factors have
also obtained there And, in thus
particular country, because of our
Plans, we have been releasing more
and more money which has affected
the food prices

‘While I say all this I do not for a
moment suggest that the failure and
follies of the administration have not
contributed very significantly to thus
deteriorating food policy They have
contributed significantly

Agam we must take note of the
fact that 90 per cent of the respons:
bility lies with the State Govern-
ments There are two factors, one
13 policy-making and the other is
implementation In the i1mplementa-
tion part, the entire responsibility
rests with the State Governments In
policy-making also the State Gov-
emments have a major say One can-
not deny 1t because 1t is only n
the National Development Council
where we sit together we take im-
portant major policy decisions

My complaint 18 that when we start
with certain theories there 1s nobody
1n the States who stands up and puts
his foot down against a particular
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policy, 1n spite of the fact that some
of the Chiet Ministers of States have
not got a robust faith in the policy
that 1s gong to be adopted and 1n
spite of the fact that they are not
very serious mn try ng to implement
that policy If the Chief Ministers
of the States and the other people
who have a major say in formulating
policies were to put their feet down
that decision would not be taken

So when State trading was taken
up, as a policy, as a programme it is
unexceptionable There is nothing
against :t if we can have an honest
and efficient machinery to implement
it It would have yielded results.
But everyone knew that nothing
would be possible and that no one
would be able to cope with the
situation and yet we adopted that
policy The result of it 1s we started
tinkering here and tinkering there
and 1t had an adverse effect

Let us understand whether we are
going to have a free market policy
If we are going to have a free mar-
ket policy, let there be no controls
Iike thuis These controls which are
half-way houses in the manner in
which we are conducting them, are
houses for corruption They are a
prop for the corrupt official; they are
a prop for the unscrupulous business-
men It has been the sorry story, the
sorry tale of this Food Administra-
tion that we have adopted only half
way houses of control, a patchwork
here and a patchwork there, which
has resutted th nothung but a dete-
rioration of the situation If I were
to give examples as to what had
happened, I could give There could
have been no other way but that it
would lead to corruption The hon
Minister will bear me out In a par-
ticular place, gram was selling at
Rs 10 a maund

Mr Deputy-Speaker:
Member s time 3 up

The hon

Shrf Harish Chandra Mathur:
Kindly permit me a few more mi-
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nutes, Sir; I am also one of those
who have tabled this motion.

Mr. Deputy-Speaker: The Minister
has to reply at 4; there s still ome
more State—my own—which has not
been represented at all

Shri Harish Chandra Mathar: |
will not deny you that privilege and
pleasure I wnll finish in 3-4 minutes

Now, what has been the effect of
our pol.cy” There should be only one
criterion to judge our policies and
that one criterion should be whether
the polimes and the programmes
which we adopt st.mulate more pro-
duction or not. If that Iz done, most
of the difficulties will be resolved
What happens today” The agricultu
rist 18 not happy, the trader is not
happy and the consumer 1s not happy
Inspite of the fact that we are
trying to do everything for the
peasant, anybody who goes down
to the peasant knows what he
feels I had certain conferences i
my constituencies and other places
There 1s such an amount of uncertamn-
ty in his mind that it becomes abso-
lutely difficult to cncourage him and
to stimulate him for greater produc-
tion ‘The trader has the same fate
You have done nothing to dislodge
him but you gave a challenge to him
that he 1s golng to be dislodged He
has dislodged you as a matter of
fact. So is the fate of the consumer
also I would most earnestly request
you to cordun off two places—Bom-
bay and Calcutta—because these two
places have got a greater purchasing
power and they do not mind purchas-
ing anythmg at any rate and they
spread the hugh rates everywhere If
you completely tordon them off and
make separate arrangement for them
by introducing foolproof IMtioning
there, it would serve them well
Then, having done this, let there be
an absolutely free flow of grans
throughout the entire country and
let these artificial barriers be wash-

ed out. They are adbsolutely meaning-
lese, -

1 am speaking from 2 surplus State
We will have a lot of foodgramns to
send out. If I were to give you
figures, during 1958-59 we had sent

8066 broadgauge wagon loads of
one hand and 21835
metre gauge wagon loads of food on

and still I say it will be to our very
great advantage if we had free flow
throughout the country,

Mr  Deputy-Speaker: The hon
Member must conclude now.

Shri Harish Chandra Mathur: I am
sorry, Sir; I had quite a number of
ponts but as we are short of time,
I will take some other opportunity.

Mr Deputy-Speaker: I am more
sorry but I cannot help it.

wolt o foo wfee : (swpvere)
fedt wwt g § woHY qmER
T g Sl q@ Sl i fog o
Y 427 €Y mar @ wiife s 3wy
ereF AR A w1 dher o o

% w9 I aTieEt Y vw & fawe
w3 g frRie wgT § fF oo qrwr ¥
AT § TRA TS T AT aqe fafaed
qu ar fafvees artge ¢ TyeET g9
fararT =Y & 1 o T & 5 ¥y wfeee
2 fw wrfa ot &8 v oo et @
&Y S ¥ 9T g § ad R Foner
TAAT ¢ | WX GEHT T Ay T
g o T A § o A e Wi 3
oY JETH WET A A qoe qwde Wy
TEEY T TH 9T AT AT T

Faresfy qx @ o ot W syfewer Y
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o na
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fors srg a1 h, 2y feanr @Yy,
7y wra A O wrfem

W A& 4 wwwar g e gmg O
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wt & | § oow, wod wifezqudr S
T GAETATE | F gy T Y & oo
g W7 gt Sx€T 92 ghu ) ug
T Wt o fe 9 O g § @
TS &, 9y wff Frerar § o qgurhY
e NAT 7 fred F qag ¥ aqa @
wrlt &, agr v § wgx d fr dmeard
%7 AT 7 g 2gT ¥ 33 &7 & el o
TN A JIT FT GIT F H7H € a0 A
T AT TFA § AT+ | AP A g AR
WrarE o §, Sfea 36 wrfegaed
* ag g & fr @ a7 € fr v o
AT FEF TR Wl € 1 TE WY
fud & gl ¥ s ¢, J@w av f®
qME § I|ET 7ATA GEr $TW N
Tl & | wHawe, wewe gty ok
WINT qATA & oF § orar 4v fy oAl
O g 7€ & o § FRd Ao g,
frgr 1A 9g0 @ 419 w1y 1 g4k ol
T ¥ I ST I T AEAHE
AT EA A AVE, ATT AT agA Surar
T ¥

N ata ug # 5 53 Sem wy
FT%va & fau gm oy Fof e AT AW E,
% A1 STERA 97 A gHT e
97 | UF TA¥F weaT W qe @ Wi
ag mgar ¥ arA @ faw & ot wwR
& aweie gr Y ¥ | TE grIT g g
3t ard, SYo ol frg Wt oft 3@ 9=
a7 O T AT 97 5H7T LR AR HS GUL
e ¥ 9@ et § o qe wwg A W
A E, o W fav o, A e g
AN TAE | DAY T § AT Rfr e
dra<r &Y & oY fe TR wTag AT wY
& wrmar 3

Wt qodo I (fW) T AHAY
A AT N T



3903 Disoussion re: SRAVANA 31, 1881 (SAKA) Ruse in Foodgrain Prices 3904 o
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Mr. Deputy-Speaker: The hon
Minister.

8Shri Braj Raj Singh: Sir, may 1
put & question before the hon. Minis-
ter starts his reply?
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.

Mr. Deputy-Speaker: Let him say
something, and then a question can
arise,

Shri A. P. Jain: Mr. Deputy-Speak-
er, Sir, the discussion which has
taken place in this House yesterday
and today can conveniently be divid-
ed into two parts: discusion on the
food situation of India in general and
the discussion on the food situation
in West Bengal. Ordinarily, Sir, I
should be expected first to deal with
the food situation in India and after-
wards with the food situation in West
Bengal. But the food situation 1mn
West Bengal has so much dominated
the discussion in the House that I
have decided to reverse the order

I may, Sir, make 1t clear mn the
beginning that I don't propose to deal
with the production problem today;
the House will have sufficient time
to discuss it sometime later on

Now, first I want to deal with the
constitutional and the factual respon-
sibility of the Centre. Food implies
two things: supply and distribution
So far as supplies are concerned,
under the present arrangement no
surplus food can move from one
State to another except through the
Central Government. The Central
Government has also a monopoly of
the import of food from overseas.
Therefore, the Centre naturally has
stocks of food both procured inter-
nally as also imported from abroad.
1, therefore, owe full responsibility of
making supplies to the States, But
that responsibility 1s subject to one
nder After all, I have only a limit-
ed quantity of food available with
me and I cannot accept the responsi-
bility of supplying any quantity to
a State. If the aggregate demands
from different States exceed the
quantity available with me I shall
have to cut down the demands of
the States. That will have to be my
inherent power. Either you give me
unlimited supplies so that when the
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State Governments ask for a certan
quantity I can give it to them or, if
you do not give me unlimited sup-
ples, let me give the State Govern-
ments limited supplies After all,
this is the supreme body which votes
the Budget. If you do not give me
unlimited supplies, i1n that case, if
the aggréfute demands of all the
States exceed the stocks avallable
with me, I ghall have to cut down
their demands. That 1s my right

Shri Narayanankutfy Menon
(Mukandapuram): Agamnst whom 1s
your complaint?

Mr. Deputy-Speaker: Let us hear
him.

Shri A. P. Jain: I am commng to
that. Now, Sir, that 1s the position
about the supplies Then I come to
the question of distribution So far
as the question of distribution 1s con-
cerned, clearly 1t 1s the responsibility
of the State Governments I want to
cite the case of Kerala. Hon, Mem-
bers from the Communist Party have
spoken a lot of things saying that the
Centre is responsible fo1 distribution
When the Communist Government
was ruling i Kerala, 1t was running
6,000 fairr piice shops In the small
State of Kerala. there weie 6,000 fair
price shops.

Shri Tyagi: Were they controlling
the rural areas?

Shri A P. Jain: Please do not in-
terrupt. Ordinanly, they were dis-
tributing 12000 tons of rice per
month distributed over 6,000 shops.
This meant that each of the shops
was distibuting two tons of rice in
a month. In other words, less than
two maunds of rice in a day were
being distributed. I felt that this
system would give rise to corruption.
It was an inefficient system If a
shop-keeper sells two maunds of rice
in a day he gets about 8 to 12
annas. He will be making money by
other means.

When the Food Minister of Kerala
came to me, I advised him, “Please

cut down the number of shops be-
cayse it is giving rise to corruption
and inefficiency.” He said, “It is none
of your business. I am running the
shops there. I have to decide how
many shops I should run.” What are
the alternatives before me? I could
have told the Food Minister of Kerala,
“Well, { ain N6t going to give you
any supplies because your adminis-
tration 1s bad” But can a Food Min~
1ster, whoever he may be and how-
ever powerful he may be—let it be
the Prime Mmister—can he say, *“I
am not going to gwve you; let the peo-
ple die”’? No Food Minister can say
that I accepted that it 1s the State's
business to distribute it I gave
them rice That explains the posi-
tion of distribution wms-g-mg the
Centre and the States

Hon Members have said, “Have
we 1ssued any directions?” Can they
point out any law under which I am
authorized to give instructions to the
State Governments? The States are
autonomous bodies They have got
their own powérs” They have got
their own legislatures. The Centre
cannot 1ssue nstructions, We talk;
we can persuade them, but the final
decision 1n the matter of distribution
15 thelrs

Then  look at 1t from the factual
pomnt of view There are more than
12,000 fair price shops and modified
1ation shops working in West Bengal,
from the metropolitan city of Calcutta
right down to the small hamlets. Has
this House voted any staff to me and
can I supervise them? What machin~
ery had I to look after a small fair
price shop situated in a village?
Naturally, when you look at it from
the legal point of view or from the
administrative point of view, distri-
bution 1% the responsibility of the
State Governments all over India. T
am not going to own responsibility
for it. Therefore, whatever has been
said about the distribution, whether
Ahey' are correct or not correct—I&
say it 1s mostly incorrect—I cannot
be held responsible for it.
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Now, I stated that I owe a certamn
resporuibility towards West Bengal
for making supplies Some hon
Member—I believe 1t was Shraoat:
Renu Chakravartty—said that the
West Bengal Government have been
making conflicting and Varymg
agsessments of thewr food shortage
Yes, they have made different assess-
ments, but there is nothing wrong
about it The first assessment was
made on the basis of the prowisional
figures of product.on The second
ausessment was made on the basis of
the final figures of production The
provisional figures of produrtion are
never rehable Naturally they vary
No State Government can s:it quiet
and make no assessments It has
to make assessments, maybe that
under certain circumstances the as
seasment may not be quite accuratc

According to the latest assessment
made by the West Bengal Govern-
ment and conveyed to us then de¢
ficait 1s 8 35 lakh tons The Houu
may note down that the deficit accord
ing to the West Bengal Government,
1s 835 thousand tons How 1is it
worked out” It i1s worked out on
the basis of 15 3 ounces per capita
per day What 1s the availibility of
food per cap ta per day in the whole
of India®> I am talking of cereals
when I say food in this context What
1s the availability of cereals per
capita per day for the whole of India?
It 1s only 12 to 13 ounces Wher I
supply to the West Bengal State
at the rate of 15 3 ounces per day
while the availabilily for the whole
of India 1s about 12 to 13 ounces per
day, 1t means that I mght have to
starve another section by giving more
to West Bengal

8o, what did I do? I said that not
anly I would make up their defict of
$ 35 jakh tons hut I would give than
mene than 11 lakh tons —4 lakh tons
of mce and 7 lakh tens of wheat
Well, have 1 staod by my promuse?
Up o dhe gnd of July wc have gup
plued 645 thousand tons to  West
Bengal By the end of this month we
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will have supplied 770 thousamd tons
to West Bengal There are four
months to go

Now, where 1s the default” Have
I not made up thewr full deficat?
Have 1 not gaven them more than
what was thewr deficit? Food 13 not
a mathematical calculatioh, seday
you calculate on 15 ounces and fo-
morrow you will calculate on 20
ounces and say, ‘My deficit 15 15
lakhs’ Whosoever may do 1t There
1s an all-India availabihity of 12 to
13 ounces How can you put your
claim at 20 ounces” What 1s the au-
thority with you to say that the cereal
consumption per day per capita m
West Bengal 1s 20 ounces?

Shr1 1yagli Who says?

Shn A P Jam [ do not know
That 1s the position So I want to
make 1t abundantly clear to this Hous,
that I have discharged my responsi
bility fairly and squarely, much more
than what I was required to do
Here are the communists sitting
other Member, from West Bclngal
sitting--1 challenge whether they arc
prepared to disputc any of the facts
which I have given whether they
have the courage to get up in then
Benches and say No, vou have not
discharged your duty’ ?

Shri Narayanankutty Menon Wheie
ha. all the rice gone?

Shri A. P Jam I do not know
You may have taken 1t away

Shri Narayanankutty Menol.l: We
have not taken i1t but the people will
bcgin to take

Shri A P Jain Let us see whether
vou aie right or not I want to go
chronologically into the facts about
the food situgtion i West Bengal
during recent times because 1t has
been said by the Opposite Benches
that it 1s I who am respansible for
all these controls and other things
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in West Bengal, and that I have com-
" pclled their hands to do it.

In the year 1958, the West Bengal
Government decided to promulgate
an ordinance known as Anti-profi-
terring and Anti-hoarding Ordinance.
The House is aware that there is a
iaw called the Essential Commodities
Act under which we have been ope-
rating. The West Bengal Govern-
ment felt that the Essential Commodi-
ties Act was not sufficient and there-
fore a more rigid law  should be
passed. We got the draft of the
State law  because it is a subject
on the concurrent list; it could
be modified and the President’s
consent was necessary. I felt some
doubts about it, because the law
provided controls at all levels; con-
trol at the producers’ level; control
at the wholesalers’ level; and control
at the retailers’ level, and control in
the big metropolitan city of Calcutta
and control in every little hamlet.

Now, I have some experience. Hon.
Members think that I am responsible
for the bungling. I owpn  the res-
ponsibility; I am not going to deny
1t and I am going to pay for it. But
I have got some experience. 1 know
something about the food administra-
tion. I warned them: “Do not take
up extensive controls; we have not
gof sufficiently good machinery”. The
West Bengal Government realised the
Jorce of my argument. But all these
Communist Party Members who are
shouting here today compelled Dr.
Roy to exercise control on prices at
all levels, farmers’ level, wholesalers’
level and retailers’ level throughout
West Bengal. 1 am sorry that my
colleague yielded to the pressure of
the Communi=ts. It was purposeful.
As soon as conirols had been impos-
od, they went about the countryside
and said to the farmers, “Do not
scll the paddy at this price.”

Some Hon. Members: Shame! ‘

Shri A. P. Jain: Is that the way of
solving the food problem in the coun-
try? They asked the West Bengal

Government to impose controls and
they asked the farmers to withhold
the paddy.

These controls were declarcd on the
Ist January, 1959. The price of rice
was fixed at Rs. 16°29 nP and that of
paddy at a little less than Rs. 10. I
own responsibility for fixing that
price. I am not going to deny it.
Why did I do it? I want to make it
cleay to the House that the Food and
Agriculture Ministry is not an inde-
pendent agency to fix the price. The
prices of foodgrains have to be fixed
after consulting the Planning Com-
mission, because on the price of food-
grains, they say, depends the entire
success of the Plan. If food prices go
up, wages go up, cost of projects go
up and the whole Plan is jeopar-
dised. There is a lot of force
in that; that is notl a nonsensical
argument. We also decided that we
shall have an all-India structure of
prices. Did we give a bad price to
Bengal? For the common rice in
Orissa, we fixed Rs. 15 per maund;
for the common rice in Madhya Pra-
desh, which is known as the medium
rice there, we fixed Rs. 16; in Bihar
we fixed Rs. 16 and to West Bengal
we gave the price of Rs. 16.25 nP. My
friend, Shri Mehtab, the Chicf Minjs-
ter of Orissa, accused me of partiality
towards West Bengal, because I have
given them a  higher price than
Orissa.

Shri Tyagi: Who fixed those
prices?

Shri A. P. Jain: We fixed; I fixed,
because we want to have uniform
prices. Secondly, the whole idea of
control is to control the price of food-
grains.

What is the position of those friends
of mine. the Communists? In the
charter of demands which has been
handed over to the West Bengal Gov-
ernment by the Price Increase and
Famine Resistance Committee, which
is now conducting an  agitation in
Bengal. the first 'demand is:

to all
people throughout

“Supply of edible rice
categories of
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the State at Rs.
maund.”

17-8-0 per

Well and good. Yesterday, it was
said in the House by a number of
Communist Members hke Shrimat
Renu Chakravartty, $Shr  Sadhan
Gupta and Shri Tridib Kumar Chau-
dhuri that they had recommended
Rs. 12 to Rs, 13 as the price of paddy
m that informal committee Sup-
posing we pay Rs 13 or Rs 12-8-0
to the farmer for his coarse paddy,
what would be the price of rice for
the consumer? Rs 22 This means
that everybody mn West Bengal must
get rice at Rs 17-8.0 and we must
pay to the farmer at the rate of
Rs, 22

Shri Narayanankutty Menon: What
about the subsidy?

Shri A. P Jain: I am coming to
that; please do not be in a hurry Let
the House understand that a subsidy
of Rs. 4-8-0 per maund means—the
consumption of rice in West Bengal
18 of the order of 45 lakh tons—Rs 50
cores per year. Find out the
money; tax the man and give that
subsidy. There 1s no use asking for
subsidy unless you find the money
The Food Minister cannot find the
subsidy; it will be the nation which
has to find out, 1t 13 for ths House
and the State Legislature there to
find out the subsidy. I think this 1s
asking for the moon. No State can
afford to bear the burden of Rs 50
crores a year for the payment of sub-
sidy.

As I said, these controls on an ex-
tensive scale were applied on the
1st January, 1959 Shortly after,
troubles began to arise and by the
end of March, the inflow of rice in
West Bengal dwindled considerably
In the beginning of February., the
Chief Minister of West Bengal came
to Delhi and said that the supplies of
rice in the market were going down
and the farmers and the t aders were
offering rexistance, without bringing
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rice to the market. He said, in order
to put down the resistance of the
traders and farmers, the Centre must
make more rice available. I was
not sure whether thig resistance could
be overcome by those methods,
because a very bad psychological at-
mosphere had been created in West
Bengal by those who wanted to create
trouble. 1 asked, how much you
want? He wanted a certain quan.
tity and I said, all right, take 1t In
the months of February, March and
Apri], we did 1t; we also did it mn the
month of May

Troubles began to muitiply and by
the beginning of May, the position
was that rice had disappeared from
the market. The West Bengal Gov-
ernment at that timme carried on vast
operations for de-hoardmng. I am
not sure, but my rough idea is that
altogether about 20,000 maunds of
rice, te, less than 7,000 tons, was
seized which 13 less than a day’s con-
sumption of Calcutta But that led
to the disappearance of rice and paddy
from the whole of West Bengal The
West Bengal Cabinet was faced with
a very grave situation and the agro-
economic surveys which have been
recently conducted and about which T
shall say more later on. summed up
the position as follows

“By the middle of June. stocks
had reached an all-time low Some
of the rice mills had to suspend
their operations for some time in
that period owing to the short
supply of paddy A situation of
alarm progressively developed m
the months of May and June, untit
the hifting of controls on the 24th
June”

For days and days together, the
West Bengal Cabinet thought over this
question 1n Darjeeling They request-
cd me that I should send my Secre-
tary to Calcutta, so that he might be
available for consultations I sent my
Secretary, Shri Ghosh, to Calcutta and
he stayed there for a week. There
were two schools of thought, as there
are bound to be in such a situation
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One school was for intensifying the
controls and for carrying on the seizure
operations more extensively. Another
school of thought was that a situation
had arisen when there was no option
left except to lift the controls In
such a situation, one 1is faced with a
very difficult problem and one has to
make the choice To my mind, it
appears that the choice lies betwen
high prices and no avaxlal;xmy Thd
West Bengal Government decided that
they should Lift the control, because
if any more de.hoarding operations
were carried on the result will be
rice will not appear in the market
They asked us what we thought of 1t
and we said, that 1s the only course
I take the responsibility for it What
fappened’ axter at”  mmeddaday dho
prices went up but rice began to re
appear 1in the market It i1s now quite
freely available But during the last
two weeks, the prices have shown a
downward trend almost all over
Bengal The retail prices have gone
down 1in as many as 10 districts out
of 15 The wholesale prices have gonc
down 1s as many as 12 districts out
of 15 And they are still going down

But now there 18 this agitation
What effect it will have I cannot say
Here I want to point out one thing
to this hon House In Kerala, Quring
the time of the Communist Ministry
the prices went up high, very high
(An Hon Member: How much?) I
will tell you how high On the 9th
of March with the fullest concurrence
of the Communist Ministry in Kerala
we have declared controlled prices for
the whole of the State The market
price was 4 5, or 6 rupees higher than
the controlled price Now the Com-
munist party says that they are going
to help the people through this agita-
tion Some of the hon Members on
the other side said that it 1s because
of their agitation that the prices have
gone down Then where were you
sleeping when the prices were high
in Kerala? People are the same whe-
ther they are in West Bengal or they
are m Kerala. The complexion of the
Government, whether 1t 1s a Congress

Qovernment or a Communist Govern-
Ment, does not matter You should
have started an agitation in  Kerala
ause your agitation would have
ught down the prices m Kerala and
fiven relief to the people (Inter-
Tuptions )

Shri Nagi Reddy (Anantapur) How
Much rice was supplied to Kerala and
Row much to West Bengal and at
What rates> Did Kerala get from
What 1s known as the Southern Zone
&t the controlled rates®

Shr1i A P Jain I am coming to
that The hon Members need not be
too much 1n a hurry

Shri Nagi Reddy. We are not at all
Iy 3 hurry We are very patiens

Shri A P Jain. I know how
Patient you are, propping up now and
them Kerala today holds the rest of
the southern region m bondage
Madras must first supply to Kerala and
then eat afterwards If there 15 a hittle
delay m Andhra, Andhra people are
€nemies And the Centre 15 always
diseriminating, at least so long as the

ommunist Government was there
That 1s one part of 1t

Shn Sadhan Gupta (Calcutta-East)
Y 1s useless your trying to divide us

Shri A P. Jam I now come to the
€eneral question of controls Many
things have been saild here about
Controls and why thcy have not been
®hrorced West Bengal Government
1§ incompetent admunistration 1s
Weak, we are all incompetent. But
You were also rubng in Kerala
What did you do? You have also
8ot a record The normal prices,
the market prices wn Kerala were
always higher than the control
led prices Day in and day out
there was wviolation of the control
Orders May I ask those who have
been accusing the West Bengal Gov-
ernment whether one merchant, one
trader, leaving the Communists aside
—-because they are your people—~was
Prosecuted® I1d you prosecute even
One non-Communist because he was
Violating the order?
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Shri Nagl Re@idy: Then political
discriination would have come mn

Mr. Deputy-Speaker: Order, order

Shri A. P. Jain: Then you should
have prosecuted a Communist Then
there would not have been any charge
of ghscrimination.

Mr. Deputy-Speaker: There should
not be so many “vou” if 1t 1s addressed *
to me

Shri A. P. Jain. The House is heap-
ing all the sms on me 1 am now un-
loading them

Now I come to de-hoarding Wa,
any one de-hoarding operation carried
out in Kerala? Not one The Com.
munist merchants are there They
never do hoarding But non-Commu-
nists are hoarding,. Did you arrest
them”? Did you take over their stochs?
After all, the whole of Kerala 15 not
Communist

Then I come to procurement The
Famme Resistance Committec says
either you procure 5 lakh tons of rice
in Bengal or you resign That 1s the
demand How much did the benevol-
ent Communist Government of Kerala
procure? (An hon. Member: 28 tons)
In 1958 they procured 7,300 tons

, Shri Narayanankutty Menon: From
the Arabian sea”

Shri A. P. Jain' In 1959 they pro-
cured the princely quantity of 21 tons
of paddy, not rice

Shri Warlor (Trichur) Distortion of
of the whole facts

Shri A. P. Jain: I challenge them
All my facts are correct

Mr. Deputy-Speaker: We are get-
ting the figures as are available with
the Government N

Skri Brz) Raj Singh (Firozabad)-
For their failures they have gone
Does he want the West Bengal Gov-
ernment also to go?
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Mr. Deputy-Spesker: He is giving
us the difficulties that the State Gov-
crnments are experiencing

Shri Warfor: It was not the policy
of the Kerala Government t{o try to
procure Procurement was for whole-
sale So, 1t 1s a distortion of facts.

Mr. Deputy-Speaker. Order, order.
Let the Minister continue

Shri A. P Jain: What about the pro-
duction front? Procurement may not
have been the policy of the Govern-
ment of Kerala But production was
the policy of the Kerala Government
Or was production also not the policy
of the Kerala Government? In two
years of their 1egime they increased
the production only by 8,000 tons

Shri Nagi Reddy: What was the in-
crease 1n production durnng the Con-
gress rule” Only decrease He must
also give the figuie. for the period of
the Conglesy 1egime

Mr Deputy-Speaker: If you allow
him to say that, he will do so

Shri A. P Jain* I have been a law-
vet all my life and 1 have found that
a small cause vakil always shouts
when he has a weak case

Shri Nagi Reddy. And a resigning
vak:l speaks Jess

Shri A P Jain: Now, what has been
their increased demand during these
two years on account of the increasc
In population alone” Leave apart the
demand on account of increase in the
standard of living Their demand n-
creased by 30,000 tons per year That
18 to say, 1n two years’ time ther
consumption demand increased by
80,000 tons, and the additional pro-
duction was 8,000 tons 8o, their de-
ficit increased by 52,000 tons What
would they say for that? Still they
say the Centre 15 discrimmating
against them Where is that addi-
tional food to come from”? If you do
not produce, how can I give you? If
the West Bengal State does not pro-
duce, where am I to go? I am given
a limited quantity These are some
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of the things which 1 wanted to say
aboat the aituation 1n West Bengal.

Now I will come to the general food
situation un the whole of India. But
before I do that, I will deal with the
case of Bombay, because 1t 1s another
problem State at the moment Now,
Bombay used to receive large quan-
tities of wheat from Rajasthan and
from Madhya Pradesh As a resuit of
the cordoning of these States, because
we wanted to undertake State trading
these sources of supply have been cut
off from Bombay Now we have got
overseas wheat and we have authori.
ed the Bombay Government to take
overseas wheat 1n any quantity that
they want Our overseas whcat 1 of
certain quahty It 1s grown 1n the
United States and Canada It 1, red
wheat

Shrl C D. Pande (Nain: Tal) Red
18 never good

Shri A, P. Jain: We told them, you
take 1t 1n any quantity you want We
are able to supply 1t at the rate of
Rs 14 and 1t generally sells at
between Rs 15 to 16 to the consumect
Yet, the price of the indigenous wheat
continues to be high, about Rs 26 to
28 Now, 1t 1s not within my powel
to remedy 1t, because I have got onlv
overseas wheat I am prepated to
1ssue 1t 1n any amount they want, but
that does not bring down the prices,
because people have their own likes
and dishikes in food Even the middle
class there are comparatively bette:
off than the muddle class 1in other
parts of the country They are pre-
pared to pay Rs. 28 per maund Al
that I can do is that if you cannot
afford to pay you have my cheap
wheat at Rs 15 or Rs 16 per maund

As regards rice, Bombay used to
driw large quantities of rice from
Pradesh and from Andlira

Now use of the difficulties that
hive atisen in West Bengal. Floods
whith Have come ih Kashmur and In
Assam and the increased demand for

rice from Kerala, we could not make
up the full defieit of Bombay so far
as rice was concerned Last year we
had given them 1,680,060 or 1,65000
tons of rice This year we have agreed
to give them 230,000 tons of rice.
But the difficulty there 1s that the
prices are high It 1s a question which
the Government will have to solve
1 have been giving my opinion about
it to my colleagues It 83 a
question which 1s under the active con-
sideration of the Government because
if the present system continues the
dispanity may be reduced but a fair
amount of disparity between the sur-
plus States and the deficit States will
continue So, we have to give thought
to 1t Maybe, I may not be there to
particpate in 1t But that 1s the posi-
tion of Bombay .

Now, the two difficult States to-
day are West Bengal and Bomb:y
What 1s the position about the rest of
India? 1 have got index number of
prices for the whole of India tor rice,
wheat and cereals and for India ex-
cluding West Bengal and Bombay
it will give a somewhat clear
picture to the House as to why
the general index number 1s high
What 1s 1t that 1s exercising the pres-
sure? For the whole of India the
index number for July, 1858, that 1s,
lJast year, was 1148 I am talking
of rice Thig year for the month of
July 1t 18 108 3 But if we exclude
Bombay and West Bengal, the corres-
ponding figures are 109 for the last
year and 102 7 for this year This
makes 1t clear that the pressure of
high prices 1s brought about by West
Bengal and Bombay

If we take the prices of cereals, last
year for the whole of India the index
was 109'9 and this year 1t is 107 But
if we exelude Bombay and West
Bengal, last year 1t was 107 1 and this
yearitis 102 ® Statewise, taking wheat
first there are four main wheat grow-
mg States, namely, Punjab, Uttar Pra-
desh, Rajasthan and Madhya Pradesh.
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In three out of these four States the
drice of wheat is between Rs, 14 and
Rs. 16 per maund In Punjab it is
Rs. 14 to Rs. 16 yer maund Maybe, in
some places 1t 18 Rs, 17 per maund In
Maudhya Pradesh 1t is between Rs 14
and Rs. 16 per maund. In Rajasthan
it is Rs. 14 to Rs. 16 per maund They
|re not high prices considering the
present state of affairs. It 1s only in
Uttar Pradesh that the prices are from
Rs, 17 to Rs. 20 per maund

Shri Braj Raj Singh: Or Rs 24 per

maund even
kY

Shri A P. Jain: Maybe, 1n an odd
place. I do not know But the gene-
rally quoted prices are between Rs 17
angd Rs. 20 per maund Now, they are
high prices but not alarmingly high
prices What have I done” Even
now we are giving 45,000 to 50,000
tons of overseas wheat to Uttar Pra-
desh for mamntaining the prices Now
the difficulty has arisen How did the
difficulty arise? Up to the 5th May
‘Wheat was flowing somewhat frecly
into the market Arrivals were not
bad. The Uttar Pradesh Government,
‘because they were not getting much
by way of procurement, carried on de-
hoarding operations on a vast scale n
various mundies. Wheat disappeared

ghrl Braj Raj Singh: Where did it
&0

8hri A, P. Jain: It goes somewhere

Shri Tyagi: It goes underground
“They know the term ‘under-ground’

Shri A, P_ Jain: That is the position
of wheat and I submit that the posi-
tion of wheat 1s not at all alarming.
“Then I come to rice. In the States
of Madhya Pradesh and Onssa the
prices are low In the State of Uttar
Pradesh, Bihar and Assam they are
appreciably ‘lower than those of last
‘year. It is only in Bombay and in
West Bengal that the prices are
high. Prices are also higher in the
South compared to last year. But
‘what is the explanation for that? Pro-
dluction in the South has been about
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§ lakh tons. It 15 better this year.
The Madras Food Minister and  the
Food Minister say that it 1
the Kerala purchases which have been
ing their market, They come

and offer higher prices.

8hri Tyagl: Yes, they are the vil-
lains of the peace.

Shri A. P, Jain: They say, “We are
80 much disgusted with Kerala,
Please split the southern zone and
Create each state into a separate ‘no
Movement’ area.” That question is
8gain before the Government. In
Order to find out as to why the market
8rrivals have gone down and why
these difficulties have arisen, we re-
Quested five agro-economic cenlres ta
¢Onduct surveys My hon. friend, Dr
Ram Subhag Singh crticised this
aotion of ours He said that the survey
1s useless He 1s a very able man, I
know But 1t 15 for this House to
accept or reject what he says. His
experience might be this but his
€xperience cannot extend to the whole
of India This economic survey covers
three-fourth of India After all, a
Government can go only on certain
Scjentific investigations His judgment
Might be right

An Hon Member: Most unscientific
Investigations

Shri A P. Jain: Unscientific judg
Ments you have So, what are their
findings”

The survey was entrusted to five
Centres, one at Delh:, another at
Shant1 Niketan, third at Sehore, fourth
at Madras and fifth at Waltair. They
Surveyed the market and they also
Surveyed six to eight villages which
Serve as the hinterland to the market
for supply of food. They interviewed
the medium farmer, the small farmer
and the substantial farmer Their con-
Clusions, for whatever worth they may
be, are as follows. It is for the hon
Members to prefer either an ad hoc
Statement based on a single man’s
judgment or the result of a sclentific
investigation
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“Now the most important fact
revealed by the survey for wheat
and rice is that the farmers are
withholding larger guantities than
usual. Even in the hghly surplus
States of Madhya Pradesh, Orissa
and Andhra Pradesh while arrivals
of rice and paddy this year have
been much higher than Iast year
yet the stocks with the medwum
and bigger farmers are also much
larger”

The poor small farmer cannot retain
He has brought it to the market

Shri Panigrabl (Puri) Did they gn
to Orissa®

Shri A. P. Jain: Yes

Shri Mahanty: Have they made any
survey in Orissa about hoarding? I
can say that it 15 a white le

8hri A, P. Jain: All nght,

“The remsons for withholding
the stocks vary from place to
place In some place 1t 13 an
expectation of lgh prices In
some places because the farmers
consider the control price to be
too low "

There are also other reasons into
which we need not go

“Some of the medium and bigger
farmers are alsec downg trading
and they are buying or are con-
troling the stocks of the small
farmers Finances are more free-
ly available from the Co-opera-
tives and the taccav: loans The
farmer has a tendency to withhold
rice and wheat and sell other pro-
duce In some districts of Madhya
Pradesh the farmers have started
to pay wages to their labourers in
the form of wheat and not 1n the
form of gram as they were doing
before ”

“In some parts of Bihar, it was
found that the farmers are with-
holding paddy and selling mawe "

181 LSD-.8.

Shri P, N. Singh: Is it from some
decumaent?

Shri A. P. Jain: I have said that,

Mr. Deputy-Speaker: He has said
that

Shri A, P Jain: I wall circulate the
document 1 will get it printed and
circulated

Shri Mabanty: It is g piece of
poetry wrnitten in Shantiniketan

wwwau fagy ¥ W e
fred &
Mr. Deputy-Speaker: Order, order.

Shri A. P. Jain:

“In many places, they prefer to
sell tur, gram, o1l seeds and other
agricultural produce and withhold
wheat and paddy Stocks with
trade are low They are afraid
of buying on account of the condi-
tions of market and Government
policy

These are their conclusions not my
conclusions  Wherever (Interrup-
tions)

Mr Deputy-Speaker: Hon, Members
might reject it

Shri Tyagi: 1 wanted to know what
is the source Was it the same or-
ganisation of Shri Mahalanobis?

Shri A, P, Jain: No, no

An Hon. Member: 1t i3 not worth
reading

Mr. Deputy-Speaker: He said that
the Government had a survey con-
ducted and these are the results
They might be wrong, they mught not
be accepted here That is a different
thing He has given the results of
that survey Let us hear that

8hri Braj Raj Singh: It seems that
the peasants are responsible for all
this

Mr. Deputy-Spesker: Should I ask
him to stop and say whatever hon.
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Members from this side want to hear?
Let us listen to the hon. Minister.

An Hon. Member: I want to know

whether he agrees with these re-
marks,

Mr. Deputy-Speaker: After he has
stated this, he will come.

8hri A. P. Jain: I would like to know
from hon. Members who agree and
who do not agree,

Some Hon. Members: We do not
agree at all.

8hri A. P. Jain:

“Wherever we have taken
seizure action, stocks have dis-
appeared. Government control
prices have operated as a support
price. The farmer knows that he
can at any time sell wheat and
rice at control prices. The risk in
withholding is therefore reduced.
The farmer 1n most places
considers the control price as too
low.”

It is not possible for me to repro-
duce all the conclusions of the survey.
I have given the main conclusions.

Shri Braj Raj Simgh: Meanwhile,
may I know where these hon. friends
stayed, whether they stayed in some
hotel (An Hon. Member: Ashoka
Hotel) and where they got the 1in-
formation?

Mr, Deputy-Speaker: That is not
material here where they stayed.

Shri Braj Raj Singh: They are not
conversant with the conditions of life.

Mr. Deputy-Speaker: Whenever the
hon, Member gets the next opportu-
nity, he may say that. Now, he has
to listen.

Shri Mahanty: May I request the
hon. Minister to lay a copy of that re-
port on the Table of the House?

Mr. Deputy-Speaker: That he has
already said,

Shrt A P, Jain: [ will not only lay
a copy on the Table, I will circulate
it among all the Members.

As a result of the survey and the
experience of at least some of us—
the experience of others may be other-
wise, we feel that a crucial stage has
arrived in the food situation of the
country. It is a fact that control
prices all over the country are being
gbserved in violation, Openly food-
grains are sellng at prices higher
than control prices. They have not
peen enforced.

Shri P. R. Patel: Is it not true that
the market price is higher than the
control price?

Shri A, P, Jain: That is what I am
gaying. Therefore, if we have to make
gtate-tradmg effective, our operations
will have to be two-fold, both hori-
zontally and laterally. When 1 say
porizontally, it means that the con-
¢rol machinery will have to be inten-
gified and a good machinery will have
{0 be set up. We have not got that
machinery today.

Shri Jadhav (Malegaon): Whose
fault is it?

Shri A. P. Jain: When I say hori-
zontally, I mean that the control
prices have to be extended. It can-
not be confined only to wheat and
rice. It has to be extended to certain
other alternate crops. When I say
jaterally, 1 mean that we shall have
to procure from the big farmer, That
is the question before us now,

Before I conclude, I would like to
refer to certain observations wmade
by two hon. Members of this House,
Dr. Ram Subhag Singh and Shri
Tyagi. It is a well known thing that
state-trading—it was stated in this
House very clearly—postulates con-
trols and seizure of stocks in certain
circumstances. No state-trading is
possible without controls. My hon.
friend Shri Tyagi, for whom I have
the highest respect one of my oldest
friends, said, it is bad. He sald that
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state-trading is all right thesretically,
but we have not implemented it well
and the dangers were obvious from
the beginning Dr Ram Subhag Singh
was a Secretary of the Congress Party
when this decision about state-trading
was taken Pandit Mahavir Tyag1 was
a member of the Executive council
It was open to them to have raised 1t
in the Executive committee It was
open to them to have raised it in the
party Did they do it?

Shri Tyagl: We did not know that
it was only a slogan and the Govern-
ment does not mean to actually carry
1t out

Shri A, P. Jain: If the hon Member
does not know what 1s a slogan mno-
body in the world knows what 1s a
slogan. !

Shri Narayanankntty Menon: The
cat 1s out of the bag

Shri Braj Raj Singh: Does it mean
that what is done in the Congress
party can be done here?

Shri A P Jain: Pandit Mahavir
Tyag: said

Some Hon, Member: Pandit”

Shri A. P Jain: Pandit Mahawir
Tyag: <aid that Government lives on
borrowed wisdom; they beg wisdom
from the United States, they beg wis-
dom from China, from the USSR
and what not have we borrowed But,
it is better to borrow wisdom than
to have no wisdom

Shri Braj Raj Singh: You have none

Shri A. P Jain: After all, borrow-
g wisdom is not the monopoly of the
Government Others can also borrow
wisdom For those who oppose state-
trading, the parlour of the Swatantra
party is open

An Hon. MembéF: Are vou serious
about it?

Shri A. P. Jain: As serious as you
are; more than that If one does not

want to undertake a journey to the
headquarters of the Swatantra party,
Shri M R Masani is here and one can
take hig advice ang follow his advice

I will conclude with one remark
This 15 the last speech which I am
making from the Treasury Benches as
Food Minister Before I sit down, 1
want to stmke a note of warning to
this House and to the country at large
In food matters, the country 1s stand-
ing on the crossroad You have to
choose your path If you want state-
trading, there must be effective con-
trols, extensive controls at all levels
Our state-trading has not succeeded as
we wanted 1t to, because controls
have not been exercised I have no
hesitation in saying that some of
those who were responsible for taking
this decision took 1t without realising
the full significance of it, because,
they did not enforce controls For us,
we modified the controls It is not
possible, 1n the present circumstances,
to remove all kinds of controls But
the controls will have to be limited
unless we adopt the other course and
adopt 1t effectively 1 am responsible
fer the difficulties that have arisen I
am not going to denv that It would
he disgraceful for me to sav that Y
have not been responsible There
have been difficulties in the food situa-
tion Either have a ®ood machinerv
and enforce controls effectivelv or take
to the other path There cannot be a
midwav house

Another thing In a developing
economv prices of foodgrains and
other thinge will be hivh T have got
1 renort of the apeech of the Reserve
Bank Governor He savs that the
price of the ruvee has declined bv
29 per cent We have done it deli-
beratelv 1 mean deficit financing

17 hrs.

Some hon Memberg think that
nrice 18 a function of supply and
demand At least that ic what Dr
Ram Subhag Singh said He is ms-
taken Firstly, the prices affect only a
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small! portion of production, because
7 per cent. of our production is
consumed by the farmers who grow"
food, It is only about 25 per cent.
that comes to the market, Therefore,
it is confined to 25 per cent, that is of
the non-producer.

Then in the complex system of eco-
nomy in which we are living, surely it
is not supply and demand alone that
can control the price. There are the
larger policies of import and export.
There are the budgetary policies
and there are financial policles.
There has always to be a bal-
anoe struck. There is nothing
wrong about it. Those countries which
have taken up development pro-
grammes have resorted to deficit fin-
ancing; they have created money for
the purpose of development. There is
nothing wrong about it; it must be
done. At the same time, you must be
prepared for the consequences of it.
It will give rise to rise in prices.
There cannot be any better authority
than the Governor of the Reserve
Bank of India on this. He has said it.

So let us be realistic. Let us under-
stand the facts of the situation. ‘This
House and the country must be pre-
pared for somewhat higher prices as
the price we pay for development.

I am very grateful to you and to all
the Members of the House who have,
on the whole, given me a patient hear-

ing. As I said, I will not be speaking
from this Bench hereafter.

Shri Sadhan Gupta: You will
address some other legislature,

8hrl A, P. Jain: I must offer apo-
logies to all the Members of the House
# I have at any time annoyed them
by any of my remarks. Sometimes I
talk somewhat sharply, but I do not
mean anything sharp, So they will
forgive me if I have ever given them
annoyance.

* Dr. Ram Snbhag Singh rose—

Mr. Deputy-Speaker: The discus-
sion is over. There is no right of
reply under Rule 163.

17.02 hrs.
*HYDROGENATED OILS

Shri Harish Chandra Mathur (Pali):
I am very grateful to you, Sir, for
allowing me to raise this discussion.
This is almost an extension of the
debate which we just concluded. We
talked about food, and hydrogenated
oils also form a substantial part of our
food now.

This question of hydrogenated oils
has assumed new importance and
urgency in the present context of the
new scientific research and knowledge
which has come in our possession. As
a matter of fact, it was always very
important. The arguments which have
in the past been advanced against its
continuance in our dietary do not lose
weight. There was & committee set
up, and some of the points which have
been urged against it are really very
valid and stand with the same force
today.

It has been made out that vanaspati
affects adversely the ghee industry of
the country; vanaspati affects adverse-
ly the cattle industry of the country;
vanaspati is a great enemy of the cot-
tage industry of oil pressing; vanas-
pati deprives a large number of people
of their staple food; vanaspati is pro-
hibitive in price and as such, deprives
the poor man of use of sufficient quan-
tity of fresh oil;

“In food value, fresh oil is
better than vanaspati and as such
vanaspati is less energy producing
and health giving than fresh oil;

The hydrogenation without add-
ing even an ounce to the fat con-
tents of the country involves loss
of about 12 crores of rupees to the
nation;

*Half-an-hour discussion.





